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4. De-licensing of schemes for ex-
ploitation of alternate sources of
energy.

5. Special attention to the develop-
ment of industries in “No Industry
Districts” and notified backward areas.

6. Creation of a special cell in the
Secretariat for  Industrial  Approvals
Department of Industrial Development)
to receive and process industrial in-
vestment and licence applications from
non-resident Indians,

7. Review of investment policies 1n
order to provide a positive production
orientation to the industrial economy
is a continuous exercise.

The Union Budget for 1983-84 con-
tains certain proposals aimed to encou-
rage higher production.

Seftlers in Andaman & Nicobar Islands

2980. SHRI MOHAMMED ASRAR
AHMAD: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether it is a fact that people
from the mainland who settled in the
Andaman and Nicobar Islands are sub-
ject to certain disabilities and  different
treatment; -

(b) whether they are also facing a
hostile attitude from the Islanders; and

(c) if so, the reaction of Government
thereto? . [T S

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. VENKATASUBBAIAH): (a) and
(b). No, Sir. .

(¢c) Does not arise.

Production of Uranium

298i. SHRI MOHAMMAD ASRAR
AHMAD. Will the PRIME MINISTER
be pieased to state:

(a) the names of plants working in
India for the production of uranium;
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(b) whether their production is enough
for the needs of the atomic power plaats
in the country; and

(c) plants under way to increase the
production of uranium?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY, ATOMIC ENERGY,
SPACE, ELECTRONICS AND OCEAN
DEVELOPMENT (SHRI SHIVRAJ V.
PATIL): (a) Uranium Corporation of
India Limited (UCIL), a Public sector
Undertaking, operates a Mine & mill at
Jaduguda, Singhbhum Distt,, Bihar, for
production of Uranium Concentrates.
They have also set up a Uranium Reco-
very Plant at Rakha, nearby, to treat the
copper tailings from M]s. Hindustan
Copper Limited (HCL), for recovering
uranium.

(b) and (c). The production UCILis
adequate to meet the needs of the exist-
ing atomic power plants of the country.
In order to meet the future additional
requirements, UCIL has started work on
a new uranium mine, and proposes to
take up three more uranium mines dur-
ing the current Five Year Plan.
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